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Shri Rajesh Kumar, ld ASC fortberespàndents. 

ORDER\. 

	

Case calied out. No one 	nbebIf.of the applicant though 

- Shri Rajesh Kuinar,ld. ASC fotthe respondentss presnt. This application 

had come up for hearmg on admission onll 8 2005, buç  time was taken on 

behalf of the applicant to file supplementary application. This Tribunal 

noticed that the application 	appear\to be tune barred and an 

oppoTtuiity was given to satisfy as towhether2delay 	be con4oned. 

2 	This case was at S1No I and wascalied out On absence of the 

learned counsel for the app1ica4 this c wa again calied,out at the end of. 

the list and again no one appeared Qn.o.f..the..liciL1S 

	

- 	 __________7•_ 	 -.---..--+--- ..4--'.-,- 	1 .-- 

application  is, therefore, dismisse4 for n0Sà1ti4n. 

- 

mps. 


